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BEFORE THE REG STRAR DR K. ARUL

Petition(s) for Special Leave to Appeal (Crl.) No(s) . 8649/ 2015

SAURABH M SHRA Petitioner(s)
VERSUS

STATE OF U. P. Respondent ( s)

(with appln. (s) for inpleadnent and interimrelief and office

report)

WTH

SLP(Crl) No. 8671/2015
(Wth appln.(s) for inpleadnment and InterimRelief and Ofice
Report)

Date : 18/03/2016 This petition was called on for hearing today.

For Petitioner(s)
M  Gaurav Singh, Adv.
M s Vi dhi International, Adv.

For Respondent (s)
Ms Syl ona Mbhapatra, Adv.
Ms. Supriya Junej a, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Proof of service on the standing counsel has been filed
but affidavit in support has not been filed.
Regi stry to process the application for inpleadnent in

both matters as per rules.
Signature Not Verified
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Hema Joshi
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